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give herein belﬁw thie detalls of the assets (immwab!ée,' movable, bank balance, etc.) of

A, atall yvable assets : 4 uihe
{Assets in joint name indicating the extent of joint ownership wili also have to be
given} : : S !
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(i) | Deposits in’ SBIL Ale
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Institutions And | 582 _ . : W
Non-Banking | 84N | ail I M 2
Financial viotha :
Companies Pandle-
& 2 (s L 80,0001 o o B
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such as values | : \ VL '
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books In the case of non listed
companies should be given.
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employee,

zﬁgzﬁffﬁ}e’

ndent on the Income of the
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= Extent (Total

| value
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1 glve herein below the details of my liabliities / overdues to public financial

institutions and government dues:-
[Nota Psaase gh.'e separate details for each item)

Name & address of Bank /

J\maunt outsta nding
an . asse

as

Sr. | Deseription

Me. : Einanclal Institutions{s} /
- ! Department (s}
(a) (i) Loans from Banks

Beocou[ﬂ,ggt LA 5;1})"

(i) Loans from financial
institutions

MZ;QLoung-f

(iii) Government Dues:
{a) duses to departments
dealing with government
accommodation

4

ML

{b) dues 1o departmentfs
dealtng with supply of
! water

1

.r_HL—

(c) dues to departments
dealing with supply of
eleckricity

I




_dealing with telephones

(d} dues to departments

L]

piL

p.‘u,

(e} dues to departments

dealing with gavernment

transpart {Including
gircraft and helicopters)

NfL

NIL

1R {Jther el ues, If. Bny

: _N;L_
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(b}

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Glve also Permanent
Account Number (PAM)]

FUEPS 8895 €

| (1) Wealth Tax [Also

Indicate the assessment
year upto which Wealth
Tax return filed.]

NI

1 {lli} Sales Tax Eﬁnh' in
| case of proprietafy
| business]

NIk

'\HL

0

GPF/CPF/PRAN No,  :-

(iv) Property Tax

sonal Detall

HIL

1111 0536543%

Gender :- (I F)

Date of Birth -

{DD/MMYYYY)

Class/Graup i C

Cadre

Home Districk

Place:.

Note:

(4/8/C)
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(Full Name e.g. B.AS.-Blhar Administrative Service,

B.5,5,- Bihar Secretarlat Service eie,)

I hereby declare that the above details are true to the best of my
knowledge and belief,
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Name of Employee: .
Designation:.

Department:,
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Please sign each page of the declaration. Asset declaration foerm
must be in A4 size white paper with computer typed (single side)
in prescribed format,
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